
WEEKL YDISPA TCH STATEMENT
FROM 17-05-2022 TO 20-05-2022

S.NO. APPEAL NO. FINAL OHDER NO.lM/SC DA TE OF ORDER DA TE ON WHICH

OFiIDERNO. RECEIVED FROM THE PS ORDER SENT FOR

TO HON'BLE PRESIDENT DISPATCH

/MEMBERS

FINAl. ORDER NO.

1 STl51749/2016 F.0150398/2022 19/05/2022 20/05/2022

2 C/51 027/2020 F.0/50403/2022 19105/2022 20/05/2022

tmsc ORDER NO.

1 C/50789/2021 M.0/50176/2022 12/512022 17/05/2022

2 C/50790/2021 M.O/50180/2022 1215/2022 17/05/2022

3 C/51654/2021 M.0/50181/2022 1215/2022 17/05/2022

4 ST/51844-51846/2021 M.0/50182-50184/2022 18/05/2022 20/05/2022

5 ST/50081-5008312022 M.0/5i0185-50187/2022 18/05/2022 20/05/2022

I/J

uploaded In PDF format on the CESTATwebsite Immediately after signature of the Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under BTl Actmay download these orders from CESTATwebsite,

I DEPUTY REGISTRAR I


